
1 Angul Exist 1 1 425 55 34 446

2 Balasore Exist 1 1 4396 239 289 4346

3 Bargarh Exist 1 1 938 54 37 955

4 Bhadrak Exist 1 1 2153 159 306 2006

5 Bolangir Exist 1 1 440 29 29 440

6 Boudh Exist 1 1 142 22 22 142

7 Cuttack Exist 1 1 2706 214 172 2748

8 Deogarh Exist 1 1 76 25 7 94

9 Dhenkanal Exist 1 1 564 86 78 572

10 Gajapati Exist 1 1 56 33 28 61

11 Ganjam Exist 1 1 2551 153 170 2534

12 Jagatsinghpur Exist 1 1 1089 115 116 1088

13 Jajpur Exist 1 1 1545 138 100 1583

14 Jharsuguda Exist 1 1 241 35 49 227

15 Kalahandi Exist 1 1 242 27 28 241

16 Kendrapara Exist 1 1 2682 140 237 2585

17 Keonjhar Exist 1 1 1268 61 81 1248

18 Khurda Exist 3 3 7254 485 471 7268

19 Koraput Exist 1 1 432 31 0 463

20 Mayurbhanj Exist 1 1 999 93 92 1000

21 Nabarangpur Exist 1 1 173 40 39 174

22 Nayagarh Exist 1 1 1495 93 55 1533

23 Phulbani Exist 1 1 262 41 35 268

24 Puri Exist 1 1 1135 143 113 1165

25 Rayagada Exist 1 1 129 27 28 128

26 Sambalpur Exist 1 1 340 57 57 340

27 Sonepur Exist 1 1 135 27 15 147

28 Sundargarh Exist 1 1 900 85 80 905

30 30 34768 2707 2768 34707
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of December, 2024 & 

January, 2025

Pendency as on 

31.01.2025

TOTAL

"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)

BI-MONTHLY:- DECEMBER, 2024 & JANUARY, 2025"        
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